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<d) Three government buildings are 
under construction to replace pure­
ly tented accommodation of three 
government schools.

For eight new government build- 
ings, lor which economy ban has 
been relaxed by the Government, the 
construction work will start soon. 
These will remove purely tented ac­
commodation of eleven government 
schools on completion. Steps are 
being taken to procure sites for the 
remaining government tented schools 
and construction work of new govern­
ment buildings will be taken up dur­
ing 1975-76 after lifting of economy 
ban by the Government of India for 
all the new buildings. Government 
aided schools are being advised to 
construct pucca buildings in place of 
tented accommodation.

Execution and Expenditure on Minor 
Irrigation Schemes in State*

4675 SHRI JYOTIRMOY BOSU: 
Will the Minister of AGRICULTURE 
AND IRRIGATION be pleased to 
state:

(a) State-wise and year-wise total 
amount spent on execution of minor 
irrigation schemes, during the last 
three years;

(b) State-wise total amount sanc­
tioned and amount actually disbursed 
by the Centre on this account year- 
wise, during the last three years;

(c) State-wise actual spending of 
Central financial assistance, year- 
wise. during the last three years; and

(d) State-wise land in hectare 
benefited through execution of small 
irrigation schemes, year-wise, dur­
ing the last three years?

THE DEPUTY MINISTER IN THE 
MINISTRY OP AGRICULTURE AND 
IRRIGATION (SHRI FRABHUDAS 
PATEL): (a) A statement giving *he 
staie*«iM *nd year-wise total -public 
sector eoeptsidftture incurred during

the period 1971-72, 1972-73 and 1973- 
74 (approved outlay) under minor 
irrigation programme is laid on the 
Table of the House. [Placed in 
Library. See No. LT-8774/74J.

(b) and (c). Central assistance for 
State Plan schemes is given in the 
form of block loans and grants for 
the Annual Plan as a whole and is 
not related to any specific head of 
development or scheme. A statement 
giving the allocation and disbursement 
or total Central assistance for 
the Annual Plan of States for the 
years 1971-72 to 1973-74 is laid on 
the Table of the House. [Placed in 
Library. See No. LT-8774/74]. In 
addition, Central financial assistance 
outside the State Plan was provided 
to various States during the years
1972-73 and 1973-74 State-wise posi­
tion of Central assistance provided 
outside the State Plan is given at 
Annexure-III.

(d) The State-wise gross area esti­
mated to have been benefited by mi­
nor irrigation schemes at the end of
1973-74 1S given in Annexure-IV. The 
estimates of State-wise gross area 
benefited through minor irrigation 
sche-meg for the years 1971-72 and 
1972-73 are not available.

Central Fond utilised by States for 
Housing

4676. SHRI JYOTIRMOY BOSU: 
Will the Minister of WORKS AND 
HOUSING be pleased to state:

(a) State-wise total amount spent 
from Central fund by each agency 
under the administrative control of 
his Ministry for housing, either as 
loan or as subsidy for the period 
1970-71 to 1973-74;

(b) State-wise name or names of 
the agencies through which the 
schemes were executed; and

(c) St ate* wise. Union Territory-
J wise and categoiy-wise which means 

office building, residential building,
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roads, bridges and such other heads 
amount of money apent through 
C.P.W.D, for construction works for 
the period 1970-71 to 1973-74?

THE MINISTER OF STATE IN THE 
MINISTRY OF WORKS AND HOUS­
ING (SHRI MOHAN DHARIA):
(a) to (c). The information is being 
collected and will be laid on tlhe 
Table of the House.

Mid-day Meals for School Children

4677. SHRI JYOTIRMOY BOSU: 
Will the Minister of EDUCATION, 
SOCIAL WELFARE AND CULTURE 
be pleased to state:

(a) State-wise and Union-Territory- 
wise allocation of funds made by the 
Centre for mid-day meals for school 
children, year-wise, from 1972-73 to
1974-75; and

<b) State-wise and year-wise num­
ber and proportion of school children 
covered by the programme during the 
same periods?

THE DEPUTY MINISTER IN THE 
MINISTRY OF EDUCATION AND 
SOCIAL WELFARE AND IN THE 
DEPARTMENT OF CULTURE (SHRI 
D. P. YADAV);. (a) In the years
1972-73 and 1973-74, the Central Gov­
ernment did not allocate any funds 
to the State Governments for the 
Mid-day Meals Programme as the 
American Organisation CARE supplied 
the food commodities and the State 
Government^ met the administrative 
cost involved. However, during
1974-75, the Planning Commission 
have approved outlays totalling Rs. 
4.943 crores in the Annual Plans of 
the State Governments for the Mid­
day Meals Programme under Mini­
mum Needs Programme. A State- 
wise break up of this Bum is given 
in the Statement I laid on the Table 
of the House. [Placed m Library.
See No. LT-8775|74].

Ob) A Statement IX laid on the 
Table of the House, r Placed on 
Library. See No. LT-8775j74].

Unfilled Posts in IXT., Kanpur

4678. SHRI YAMUNA PRASAD ' 
MANDAL:

SHRI PRABODH CHANDRA:
Will the Minister of EDUCATION* 

SOCIAL WELFARE AND CULTURE 
be pleased to state:

(a) whether top posts in IIT. 
Kanpur remain unfilled Since long* 
and

(b) if so, the reasons therefor?

THE MINISTER OF EDUCATION, 
SOCIAL WELFARE AND CULTURE 
(PROF. S NURUL HASAN): (a)
According to the information received 
from the I.I.T. Kanpur, the post of 
a Deputy Director remained vacant 
since 1970 and a post of Superintend­
ing Engineer remained vacant since 
1971.

(b) With regard to the Deputy 
Director’s post, the IIT, Kanpur plac­
ed the administrative units under the 
policy directions of a council of Deans 
consisting of (i) Dean of Faculty,
(ii) Dean of Research, Design and 
Development, (iii) Dean of student's 
Affairs, and (iv) Dean of Administ­
ration and with this Council the 
Institute did not feel the need to 
fill up the post of a Deputy Direc­
tor.

With the construction phase of tho 
Institute’s work over in 1971, the 1 
need for a Superintending Engineer 
purely for maintenance of buildings 
was not considered necessary and, 
therefore, as a measure of economy* 
the Superintending Engineer's post 
wa8 kept in abeyance.

Model Fire Protection In Kerala

4679. SHRI M. M. JOSEPH; Will 
the Minister of AGRICULTURE AND 
IRRIGATION be pleased to state:

(a) whether with the establishment 
of large scale extensive plantations of 
quick growing species to meet the




